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Title: Smt. Kothapalli Geetha and Shri Balabhadra Majhi made submissing regarding lack of proper connectivity and poor functioning of BSNL network
in the country particularly in Tribal areas of Andhra Pradesh and some districts, viz., Nabarangpur, Malkangiri, Koraput and Rayagada in Odisha.

SHRIMATI KOTHAPALLI GEETHA (ARAKU): Thank you hon. Speaker for giving me this opportunity to speak in the Zero Hour about the functioning of
BSNL network in the country.

Today this has been a major problem. Communication has been a vital part of our life. A lot of people living in rural areas depend upon the BSNL
network to communicate certain important information to the people outside. But, I beg to submit to the Chair that BSNL towers are not being given
electricity. It is a sad state of affairs that even in cities like New Delhi we are using MTNL network which is connected to BSNL. Every one minute the
call gets cut thrice. We have to make a call thrice to talk to anybody. This creates a lot of problem. We do not know whether this netwark is
functioning this way to facilitate other private players or it is the inefficiency on the part of BSNL team that has been doing this. All of us sitting in
Parliament are facing the same problem. This problem exists all over the country.

I come from a rural area wherein the towers are being shut off for a particular period of time. The towers are not being serviced
properly....( Interruptions)
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Dr. Kirit P. Solanki are allowed to associate with the matter raised by Shrimati Kothapalli Geetha.
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THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam Speaker, this is a very important issue. Recently in Visakhapatnam also the same thing happened. It
is because of lack of power and internet facility, people could not apply online and then penalties were also imposed on them.

I will convey to the hon. Minister for Telecommunications to see to it that some flexibility is given. The concerns expressed by the hon. Member and

by others would be addressed....(Interruptions) In Odisha it is a peculiar problem....(Interruptions) We will take note of what the hon. Member has
said and ask the Minister to consider this.



